
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10323 0 59 59 0 0 8 8 10374

CIVIL SECOND   APPEAL 3227 0 19 19 0 0 6 6 3240

EX. FIRST APPEAL 52 0 0 0 0 0 0 0 52

EX. SECOND APPEAL 10 0 0 0 0 0 0 0 10

CIVIL MISC. APPEAL 29680 24 195 219 0 15 13 28 29871

CIVIL REVISION 683 0 18 18 0 0 71 71 630

CIVIL REVIEW 626 0 4 4 0 2 6 8 622

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 408 0 0 0 0 1 0 1 407

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 747 0 21 21 0 0 12 12 756

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 16 0 0 0 0 0 0 0 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 42 0 0 0 0 0 1 1 41
CIVIL TRANSFER APPLICATION 339 0 23 23 0 0 5 5 357

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 1855 52 0 52 0 97 0 97 1810

CIVIL CONTEMPT 5172 4 89 93 0 8 192 200 5065

CIVIL WRIT 68415 124 1872 1996 0 73 2110 2183 68228

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 182 0 0 0 0 0 0 0 182

CROSS OBJECTION 1042 0 6 6 0 0 0 0 1048

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 17 0 0 0 0 0 0 0 17

          TOTAL  “A” 122887 204 2306 2510 0 196 2424 2620 122777

CRIMINAL SIDE

MURDER REFERENCE 5 0 0 0 0 0 0 0 5

CRIMINAL APPEAL 22097 25 143 168 0 19 68 87 22178

CRIMINAL REVISION 9319 0 133 133 0 1 47 48 9404

9722 0 652 652 0 0 793 793 9581

2237 0 1469 1469 0 0 1235 1235 2471

CR. CONT. PETITION 2 0 1 1 0 0 0 0 3

CRIMINAL REFERENCE 0 1 0 1 0 0 0 0 1

HABES CORPUS 92 30 0 30 0 36 0 36 86

CR. L TO A 805 0 17 17 0 1 13 14 808

CRLW 407 17 129 146 0 26 130 156 397

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 44687 73 2544 2617 0 83 2286 2369 44935

TOTAL A + B 167574 277 4850 5127 0 279 4710 4989 167712

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JANUARY-2023

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JANUARY—2023

KIND OF CASES
01/08/22 I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

511 34 48 82 0 20 41 61 532

2234 0 63 63 0 0 36 36 2261

9950 0 640 640 0 0 630 630 9960

66 0 73 73 0 0 70 70 69

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

272 0 45 45 0 0 35 35 282

           TOTAL -C 13033 34 869 903 0 20 812 832 13104

CRIMINAL TRANSFER PET. 40 0 9 9 0 0 1 1 48

0 0 0 0 0 0 0 0 0

           TOTAL -D 40 0 9 9 0 0 1 1 48

TOTAL  C+D 13073 34 878 912 0 20 813 833 13152

TOTAL A+B+C+D 180647 311 5728 6039 0 299 5523 5822 180864

17 0 0 0 0 0 0 0 17

8 0 0 0 0 0 0 0 8

3 0 6 6 0 0 0 0 9

1992 0 59 59 0 0 7 7 2044

749 0 17 17 0 0 8 8 758

4254 10 68 78 0 10 19 29 4303

353 0 18 18 0 0 8 8 363

4 0 9 9 0 0 9 9 4

0 0 0 0 0 0 0 0 0

330 0 23 23 0 0 5 5 348

17 0 0 0 0 0 0 0 17

1423 52 0 52 0 94 0 94 1381

40995 82 1833 1915 0 120 2179 2299 40611

TOTAL -E 50145 144 2033 2177 0 224 2235 2459 49863

1491 10 59 69 0 10 35 45 1515

CIVIL MISC. CASE 2952 17 69 86 0 62 67 129 2909

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 48 0 1 1 0 0 1 1 48

TOTAL -F 4491 27 129 156 0 72 103 175 4472

TOTAL  E+F 54636 171 2162 2333 0 296 2338 2634 54335

TOTAL- MISC.  (C+D+E+F) 67709 205 3040 3245 0 316 3151 3467 67487

TOTAL  A+B+C+D+E+F 235283 482 7890 8372 0 595 7861 8456 235199

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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